THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK PRAKASHBAPU
PATIL): (a) and (b) All three Punjab State Electricity Board power stations namely Lehra Mohabbat,
Ropar and Bhatinda were having sufficient coal stock during the current year. No shortage of coal
has been reported by the Central Electricity Authority for the power stations of Punjab. Shortage of

coal would, therefore, not be a reason for operating the plants, if any, in sub-optimal capacity.

The details of coal stocks at Punjab State Electricity Board (PSEB) power stations, as

reported by CEA during the current year, are given below:

Month/Date Lehra Mohabbat Ropar Bhatinda
Coal Number of Coal Number Coal Number
stocks days of stocks of days stocks of days
with the coal stock with the of coal with the of coal
plant plant stock plant stock
(lakh (1akh (lakh
tonnes) tonnes) tonnes)
01.04.1 2.15 21 5932 33 1.24 26
01.05.11 2.44 19 450 23 1.47 X
31.05.11 3.49 28 A78 24 1.93 38
30.06.11 3.98 31 5.45 vl 1.73 3
31.07.11 3.32 31 .94 30 1.45 34
31.08.11 3.04 29 456 28 1.1 26
02.,10.11 2.90 23 5.33 27 1.32 26
1st November 2.27 17 450 22 0.82 16
21st November 230 18 4.70 23 0.82 16

The above table indicates that all the three power stations carried sufficient coal stock in the
range of 16 to 38 days consumption during the current year. Since there was no shortage of coal in

these plants, the question of taking remedial measures to avoid shortage of coal did not arise.
Production of coal by private sector companies

T%#87. SHRI SHIVANAND TIWARI: Will the Minister of COAL be pleased to state:

TOnginal notice of the guestion was received in Hindl.
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{a) whether itis a fact thatin order to enhance coal production in the country, Government

had entrusted private sector with the responsibility of producing coal by allocating them coal blocks;

(b) if so, the number of such coal blocks that had come under the control of the private

sector till September, 2011, and the number of coal blocks wherein coal production had started ; and

(c) the target fixed for coal production and the actual quantity of coal produced by the

private sector upto September, 20117

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK PRAKASHBAPU
PATIL): (a) Yes, Sir. Under the provisions of Section 3(3)(a)(ii) of the Coal Mines
(Nationalization) Act, 1973, a company engaged in production of iron and steel, generation of
power, production of cement and production of syn-gas obtained through coal gasification
(underground and surface) and coal liquefaction, can do coal mining in India for captive

consumption only.

{(b) and (c) Till September 2011, 216 coal blocks with geological reserves of about 50 billion
tonnes have been allocated to eligible public and private companies under the Coal Mines
(Nationalisation) Act, 1973. Out of that, 24 coal blocks have been de-allocated. Out of de-allocated
coal blocks, two coal blocks were re-allocated to dligible companies under the said Act. In view of
above, the net allocated blocks are 194 coal blocks with geological reserves of about 44.23 billion
tonnes. Out of the above 98 coal blocks with a reserve of 17.25 billion tonnes stand allocated to
private sector. Further, 12 coal blocks with reserves of 4.846 hillion tonnes have been allocated to
power sector for allocation under tariff based competitive bidding including for the Ultra Mega Power
Projects. Out of 98 coal blocks, production has started in 15 coal blocks. There is no separate target
for production fixed for private companies which are allocated captive coal blocks. The actual

production from such blocks is 11.543 million tonnes till September, 2011 during the vear.
Consolidation of small mines
*88. SHRI SYED AZEEZ PASHA: Will the Minister of MINES be pleased to state:

(a) whether Government has received diverse representations on the proposed Mining Bill;
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